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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1223-1224 COF 2005

AVAR NATH AGARVALLA Appel  ant (s)

VERSUS

DHI LLON TRANSPORT AGENCY Respondent ( s)

(Wth office report )

Dat e: 24/05/2006 These Appeals were nentioned today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTICE LOKESHWAR SI NGH PANTA
For Appel |l ant(s) M. , Adv. (proxy)
for M. Aruneshwar QGupta, Adv.
For Respondent (s) M. , Adv. (proxy)

for M. Pradeep Kumar Bakshi, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



Adj ourned at the request of the counsel for the respondent by three
nmont hs.

(G V. Ranana) (Phool an Wati Arora)

Court Master Court Master



